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BEFORE THE NATIONAL GREEN TRIBUNAL SOUTH ZONE BENCH AT 
CflENNAI 

IA Ntr.5of 2O22..-
in 

Original Application No. 148 of2O21 

IN THE MATTER OF 
State of Andhra Pradesh, 
Represented by its Chief Secretary, 
Secretariat,Velagap1udi 
Guntur district . Andhra Pradesh-522503 . 
Mail:cs@a p .gov.in j 
Phone: 0863-24444 6 l 

I 
1. D. Chandramouleswara Reddy, 
Age 6 3 years I 
S / oD.Sha nka r Red dy, 

-Vs -
... .. Applicant/6th Respondent 

H. No.S-1-32 1,Singl pore Township, 
Putta mpall i,YSR Ka da pa dis trict, 
cell-9 34742 12 76 Andhra Pradesh Pin Code:5 16002. 

I 

2 .AvvaVenkatasubbaRe ddy, 
Age-43years, 
S / oA.PapiRed dy, 
H. No.2-1 03-A,Jillela village, 
Ban agan apalli ,Kurnool d istrict , ce ll :949 14 10720, 
Andhra Prad esh PinCode: 5 18 176 . 

3 . Sk. JaniBasha, 
Age 4 7 years, 
S / oSaidaSaheb, 
H. No.2-323, Masid bazar, 
Pa luvai, Ren tachinta laMandal , 
Guntur district,cell-9704791872 
Andh raPradeshPinCode:52 242 1. 

4 . VajralaKotiReddy,AgeSByears 
S/oV.GaliReddy , 
I-I .No. l -16A, Raja p

1
a lem (V) ,Tripura n tha kamMa nda l 

Praka sam d istrict, cell-986666880 l 
And hraPrad esh PinCode :5233 26 

5. Na raboinaVenkata Rao 
Age 37 years 
S / oN. Venkateswarlu , 
HNo : 4 - 125, PataPaluva i (v) 
Rentach inthalamandal , 
Prakasam dis tric t , cell- 628 14 3821 4 
AndhraPradcsh PinCod e:522421 . 



6. Siddadapu Gandhi, 
Age 49yearsS/ oRaT a Ra ghaviahH. No . 
Ma dugula post,Gu azalamandal, 

Guntur district, 
cell -9542093969, 
Andhra Pradesh Pin Code:5224 15. 

7 .Garikapati Venkata Ramanaidu, 
Age 4lyears 

4-237, 

S/o Garikipati Rag~ava Rao, 
H.No.2 - 14 peumalli post Penumalli village , 
Pedan am andal, Krikhna District, 
cell-9550503347 
Andh ra Pradesh PinCod e: 52 1369. 

8 AnnemSoreddy, 
Age 34 years, S/o Gali Reddy, 
1-201/1 ,Gopireddygaris treet, Talla pa lli Village, 
Macherla Mandal, 

~i::~i~:h:;i~:O~~:;~~~~i3 l 18 

9. Pandipatl Ven; iah, 
Age 64 years, S/o PandipatlYesobu, 
H.No.4206 ,Valive (V) 
TsunduruMandal, 
Guntur district. 
CellNo :8886045 140 
Andhra Pradesh Pin Code:5223 18 ...... Respondents / Applicants 

10 . Union of India 
Represented by its Secretary, Ministry of Jal Shakti ,Shram Shakti 
Bhavan,NewDelhi 11000 1 
Mail:secy-mowr@nic .in 
Phone :01 l-24695262,24695265 

11. Union of India 
Represented by its Secretary, 
Union Min istry of Environment, Forest & CC Indira Paryavaran Bhavan , 
J orbagh, New Delh i- I I 0003 Mail:secy-moef@nic .in 
Phone :0 l l -24695262,24695265 

12 . National Board of Wildlife , 
Represented by its Chairman, 
MoEF& CC, New Delhi. Indira Paryavaran 
Bhavan, J orbagh, New 
Delhi- ! 10003 . 

13. Krishna River Management Board, 
Represented by its Member Secretary, 
Govt. of India, Ministry of Water Resources, 
SthF'loor, Jalasoudha, Errum Manzil , 
Hyderabad-50008 2. 
Mail:membersecre tary-krmb@gov .inPhone:040-2330 1858 



14. State of Telangana, 
Represented byitsCl1 iefSecretary, 

- 1-

Secretariat, Hyder8ibad-500022.Mai1:cs@telangana.gov.in 
Phone:040-23452620 

Respondents 10 to 14 /Respondents lto 7 

Objections of State of Andhra Pradesh on further report of KRMB team 
in I.A. No.35 / 2022(SZ) in O.A. No.148/202l(SZ) & 212 / 202l(SZl on 
Paramulu Rangareddy LIS (PR LIS) in Telangana 

I, V.Sai Rama Prasad, S/o Late. V.V Satyanarayana Murthy, aged 
I 

about 60 years, lee: Chief Engineer(FAC), Inter State & Water Resources, 

Water Resources Department, Government of Andhra Pradesh, R/o 

Vijayawada, do he eby solemnly affirm and sincerely state on oath as follows: 

1. I am Chief El gineer(FAC), Inter State & Water Resources, Water Resources 

Department, Government of Andhra Pradesh and I am well acquainted 

with the facts of the case. I am authorised to depose on behalf of the 

Applicant. I have read the report filed by the KRMB dt:07.04.2022 and 
I 

filing the folldwing objections as follows: 
I 

2. The Hon'ble NGT(SZ), Chennai its order dated 17-02-2022 directed KRMB 
I 

to file ind~pendent report on I.A. No.35/2022(SZ) in 0.A. No. 

148/202\(Si ) and 212/202\(SZ) in connection with Palamuru 

Rangareddy J1s (PR LIS) in Telangana. Accordingly, KRMB has constituted 
I . . 3 member team compnsmg of 

i. Sri R.V. Prakash, Superintending Engineer, KRMB, Hyderabad 

employee from Andhra Pradesh, 

ii. Sri Y. Raghunadha Rao, Executive Engineer, KRMB, Hyderabad 
employee from Telangana. 

iii. Sri . T. Ajay Yadav, Deputy Executive Engineer, KRMB, Hyderabad 
employee from Telangana. 

3. The KRMB would have constituted the team comprising of officials from 

Central Government only, for impartial inspection, preparat ion and 

placing of the detailed report before Hon'ble NGT. 

HIEF ENGINEER 
C & water R~sourr- es 

lnterst~~esources Oepartmc ;;t 
water . . Complei lmg~tion Compoi..!'11 
Jrd FloO<, lmgatlOOVllAYAWAOA-520 002 , 
c,qv~rnor~et, 



4 · However, abl ve team has visited the Palamuru Rangareddy Lift Irrigation 

Scheme comprising of approach channels, tunnels, pump houses and 

reservoirs at Narlapur, Yedula, Vattem, Karivena and Uddandapur villages 

on 23.02.20f 2 and submitted the report on 07.03 .2022, which is in 

general nature. 

5. Subsequently , Hon'ble NGT in their order dated 25.03.2022 directed 

KRMB to file the Further report on or before 07.04.2022, by detailing all 

the information . Accordingly, KRMB team submitted the further/ detailed 

report on 07.04.2022, without visiting the site of construction regarding 

18 packageJ of PR LIS, simply by gathering the information from 

concerned filid engineers of Telangana, on the status of works as on 

29.10 .2021 l d beyond 29.10.2021 in 18 packages. The KRMB team have 

not verified j ny records viz., Measurements books, LF books, placement 

registers an, payments made to the works executed after 29.10.2021, 

while submitting the report to the Hon'ble NGT. The codes mentioned in 

the report olly refers to the specifications of the work but not on the 

procedures. I 
6. Safety Measure means to protect against the damage of all components of 

I 
works or safety with reference to man power at work site or nearby 

habitants. In this case, it is unauthorized construction in violation of 
I provisions of KWDT-1 and APRA Act, 2014, hence, safety of the 

construction work need not be considered here, only safety of the 

labour/nearby habitants need to be considered. Therefore, as observed 

from the report it is not necessary to bring any component of the work lo 

a safe level as it is not affecting the human beings. 

7. In this regard, it is to submit that the work is car ried out in a\118 packages 

even a fter issuing of orders by Hon'ble NGT on 29.10.2021 , mainly to 

execu lc following works; 



i. It is not necessary to carry out Rock bolting, shotcreting and slashing 

works in Surgepool immedia tely in the name of bringing to safety 

level. It needs to be ascertained whether Geologist has suggested 

shotcreting or lining as a permanent measure in different reaches of 

work. 

ii. As per Standard Specifications, the earthen embankment works is to 

be carried out as follows: 

a. Thickness of horizontal layers : An earth used for embankment or 
cut off trenches where so provided shall be spread in horizontal 
layels of 100 mm to 250 mm before compaction depending upon the 
type 

1
oJ equipment used. 

b. Zonal Sections: In Zonal sections the selected and approved soils 
shall be spread to the required widths. All the Zones shall be 
tackled simultaneously and the difference in level between zone to 
zone1 shall not be more than 150 mm. 

c. On resuming the work each day or after an interoal of few days or 
when work is not done in continuity, the previous layer shall be well 
raked and water sprinkled over it before the fresh layer is laid and 
compacted 

d. Durihg construction of any earthen embankment works, firstly, 
question of hearting zone raising above casing zone level does not 
arise as hearting zone levels will be always raised above casing 
zone levels during the course of work, secondly, maintaining 
proper slopes to avoid waterlogging does not arise as the slopes 
will be maintained during course of work in case of earthen 
bunqs. 

e. Though, it is not a safety measure to execute the earthen bund, it 
has been carried out for many kilomete rs in violation of the order 
of Hon 'ble NGT 

iii. It is true that due to chances of explosion, the blasting materials 

placed in holes cannot be removed or kept for long time. Firstly, 

blasting will be done in a stretch of 1 00m to 300 m in one time blast 

but not in kilometres together and secondly, after blasting, whatever 

the blasted rockmuck is there supposed to be retained on the ground 

instead of removing in the name of safety measure against to the 

orders of Hon'ble NGT. 

iv. Constructing of revetment work for kilometres is not a emergency 

work and it is not at a ll a safety measure as it can be done after 

stabi lization of banks and before water is impounded in the 

reservoirs. 

v. We are in concurrence wilh the findings of KRMB team in regards to 

packages 5 & 12 that, it is not a safety measure to lay the M-25 Grade 

J/ ;; • . J 
CH ~ ER 

Inters t a te & Wa t e r Resource-; 
Wate r Re so u rc 1.:s Departmen t 
]rd Fklor, Irriga tion Complex, lrn;at10n Compoun~ 
Governorpet , VIJAYAWADA-520 002. 



Cement concrete in RCC lining for Vertical busduct shaft-5 and 

concrete laid in Pump House, draft Tubes, during the period from 

29.10.202 1 to 16. 11.2021, as shuttering can be removed to honour 

the verdict of the Hon'ble NGT. 

Further, it is not a safety measu re to carry out the Concrete work in 

Head Regulator cum Offtake s luice work by dewatering, to avoid 

inundation of execu ted works. 

8. Hence, it is prayed that Hon'ble Tribunal may p lease to al low the above IA 

and punish the officers responsible for violation of Hon'ble NGT order 

dated 29.10. 2021 and pass such other order or orders as this Hon'ble 

Tribunal ma) deem fit and proper. 
I 

Solemnly affirmed at Vijayawada, 
Andhra Pradesh on this the oi..,. 

day of April, 2022 and 
signed h is name in my presence } 

4rr u ~).....-
DE~ T 

CHTEF ENGINEER 
Interstate & Water Reso urcc-5 
Water Resou rces Department 
3rd Floor, Irrigation Compltx, Irrigation Compound 
Governorpet, VIJAYAWADA-520 002 . 

BEFORE ME 

I' 

ADVOCATE, 

P£NUNAKA AJAY IIOU 
ADVOCATE iiAmi; 

HIGH COURT OF A.P. 
CIU: t4834e4444, IIIIN'IGNI 



VERIFICATION 

I, V.Sa i Rama Prasad, S/o Late. V.V Satyanarayana Murthy, aged about 

60 years, 0cc: Chief Engineer(FAC), Inter State & Water Resources, Water 

Resources Department, Government of Andhra Pradesh, R/o Vijayawada, do 

hereby s tate that wha t is stated above in paragraphs are true to the best of my 

knowledge and belief. 

... 
Dated a t Vijayawada on this theoMay of April, 2022. 

CHIEF ENGIN EER 
Interstate & Water Resourc• 
Water Resources Departme 
3rd Aoor, Irrigation COmpltx, Jrrig1tion Compo, 
Governorpet, VIJAYAWAOA-520 O( 


